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Leoss incurred by ILM.T. Bangalore

430. SHRI R. K SINHA: Will the
Minister of HEAVY INDUSTRY be
spleased to state:

(a) the total loss suffered by the
Hindustan Machine Tools Limited
Bangalore due to lock-outs in 1972,
and

(b) whether some  permanent
arrangements have been made and
agreement reached with the workers
so that strikes and lock-outs are not
resorted to again and if so, the broad

- outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHRI SIDDHESHWAR PRASAD):
{a) The total loss of production

-suffered by Hindustan Machine Tools
Ltd., Bangalore Units I and IL
Bangalore due to lock outs in 1972 is
Rs. 140 lakhs approximately,

{b) No, Sir.

Application for manufacture of Cars
ang Scooters

431 SHRI S. N MISRA: Wil! the
Minister of HEAVY INDUSTRY be
pleased to state:

(a) how many applications were
made tor licence< for the manufacture
of cars and scooters,

(b) the name and addresses of the
applicants

(t) to how munv per<ons the Licen-

ces (r Letters of iutent havc been
granted unin  tne enrd ol Decomber,
1972, and

(1) the name. ot pe'=ony In respect
of these twn items who = lapeed
Letters of Iitent have heen eatecded?

THE DFPUTY MINISTER IV THE
AM™NISTRY OF HFAVY INDUSTRY
(SIIRI SIDDHESHWAR PRASAD):
(a) 17 applicat'ons for drant of in-~
dustrial lLicences o1 regisi-al.cr ce'fl-
firales for the manutactuve of cars
have been rece.aed since June 1906,
45 applications for grant of 1ncustrial
Leonces or regitation certifi.ates for
the manufactuie of scooters have been
recelved since Oclober, 1064,

(b) The requisitec mformation 1s
pive1 1n the Statement (aid on the
Table of the House |Placed

Library See No LI-4223/73].

(¢v No mdustrial licence for marus
facture of cars has been granied so
far. Two parties have heen granted
industnial hicences for the .ninufacture
of scooters Letiers of nfent Fave
been granted to e even paities for the
manufocture of cars and to 26 parties
far the manufacture of scouters.

(d) The names of the parties whose
tetters of intent for industrial hicences
have been exiended at one {r.ae or the
other are indicated below —

(1) Passenger Cars.

1. M’s. Maruti Limited, Palam
Gurgon Road, Gurgaon.
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2, Shri M. Madan Mohan Rao,
M/s. The Mohan Mctor Co.,
15, Ritchie Street, Mount
Road, Madras-2.

8. M/s. Allied Engineering Corpo-
ration, Cherry Road, Salem-7

4. M/s. Speedcratts Pvt, Ltd., P.O.
Sahayanagar, Patna,

S. M/s. Anandji Haridas and Co.,
Private I.td., 165-A. P D metlo
Road, Bombay.

(2) Scooters.

1. M/s. Janta Sahkari Samiti, B-5-6,
Industrial Etate, Jod.apur

2. M/s Rajasthan State lnausinial
and Mineral Developmren*
Corporation, 100, Jawnhharlal
Nehru Marg. Jaipuc,

3. M/s Andhra Pradesn Iudas-
trial Development Co-noration
Limited, B-1-174, Feteh M« dan
Road, Hyderabad

4 Shr1 N. Banerjee, Prop M/s.
Kanpur Construction Co,
15/92, Civil Lines Kanpur.

5. M/s, Jagdish Prasad, Tei Bha-
dur Sapru Marg, Lucknow.

6. M/s 1Indo Afrique Auto Innus-
tries. 4, Merra Baugh, Santa
Cruz West, Bombay-h4

7. M/s. Swadesht Mining and
Manufacturing Co, Ltd., 33,
Netaji Subhas Road, Calcutta.

8. M/s. Gujarat Small Industries
Corporation Ltd, “Bhagwati
Chambers”, Opp. Cuiarat Vid-
yapith, Ashram Road, Ahme-
dabad-13.

9. M/s U. P. State Industrial Cor-
poration Ltd., Airecteraka of

Indnstries Bldgs, 1177420,
G. T. Road, P. B. No, 412.
Kanpur.

10. M/s. Punjab State Industrial
Development Corporation Ltd.,
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United Commercial Buildings, .
(33rd Fioor), Sector 17, Chan-
d.inrh.‘

11. M/s. Sen and Pandit Pvt,, Li4.,
1. Middleton Street, Calcutta- -
16.

12. M/s. U. P. Scooters Ltd., 79/10,
Letorich Road, Kanpur.

13. M/s. Kalyandas Kanhaiyslal,
(K. K. Organisation), 4. Kash-
mere Gate, Delhi-8,

14, Shri M C Lella, 115, Prabhat
Road, Poona-4.

15. Shr1 Laxman Swarup Aggarwal,
68/1, Najafgarh Road, New
Delhi-15.

16 Shri Babubhai Bhalah*hai Shah,
4503/9 Impenal Building 3rad

Floor, Opp. Kapupur Police
Station, Reslief Road, Ah-
medabad.

17 M/s Hathwa Automon.les I.td.,
Hathwa House, Patna.

18 M/« Mysore State [ndustrial
Investment and Development
Corporation I.td, “Harimvas”,
36, Cunmingham Roa i, Banga-
lore-1B.

19. M/s Kerala State Engz Techni-
clans Industmal Co-operative
Limted, Trivandrum.

Increase in prices of Ambassador and
Premier cars

432 SHRI YAMUNA PRASAD MAN-
DAL: Will the Minister of HEAVY
INDUSTRY be pleased to state.

(a) whether Government have re-
cently allowed an increass in the
prices of Ambassador and Premier
cars; and

(b) if so, the basigs for such abnor~
mal increase and for unchanged price -
structure of Standard Hera'd?





